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FT3T. 4650(3F).—Fvald TTHTT, TATALIT (F2&r0T) wferf==r, 1986 (1986 FT 29) Fit arvr 23 FT™T
wa=T oTTRRAT T YANT FEA g, I AtAad fir garer 3 i Iwrew (1) H7 T4 (3) F qefiT T g
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 30 September, 2022

S.0. 4650(E).—In exercise of the powers conferred by section 23 of the Environment (Protection)
Act, 1986 (29 of 1986), the Central Government hereby delegates its powers to issue directions under
section 5 of the said Act to the State Coastal Zone Management Authorities and Union Territory Coastal
Zone Management Authorities, as constituted by it under sub-sections (1) and (3) of section 3 of the said
Act, within their respective territorial jurisdictions, subject to the following conditions and limitations,
namely:-

(1). that such directions are not inconsistent with any direction issued in any specific case by the
National Coastal Zone Management Authority or Central Government;

(i1) that the Central Government may revoke such delegations of powers or may itself invoke the
provisions of the said section, if in the opinion of the Central Government such a course of action is
necessary in the public interest.

[F. No. IA3-12/2/2022-IA III]
Dr. SUJIT KUMAR BAJPAYEE, Jt. Secy.
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